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Commissioner of CGST and Central Excise      ...…  Appellant 
N C R Building, Statue Circle, C-Scheme 

Jaipur - 302005 (Rajasthan)  
 

 

VERSUS 
 
 
 

Century Metal Recycling Pvt. Ltd.                …Respondent 
Tatarpur Bhagola Road, Village Tatarpur, Post Asawati 

Palwal – 121102 (Haryana)  
 

 
 

APPEARANCE:   
 

Shri S.K. Rahman, authorized representative of the department 

Shri K. Krishnamohan Menon, Ms. Parul Sachdeva & Ms. Priya, advocates 
for the respondent 
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ORDER SHEET 

 

 

 

  Appeal is allowed. For order, see order of date in 

Customs Appeal No. 51976 of 2019. 
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MEMBER (TECHNICAL) 
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